CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
_ NEW DELHI’ -
D.f. NOL L0BS/1997
Wednesday, this the 2lst May, 1997
HON’BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN
HON’BLE SHRI S. P. BISWAS, MEMBER (Q)
1. a. L. Sharma #,O MIinoo wHalmm,
R/0 Houss No.379,
- Raillway Pmlony,
Ghaziaba
[ 4

2. ashok Kumar Gupta $/0
D. K. Gupta,
RS0 House No. 171L/A-4,

— . Basant Lans2 Rallway Colony,
Panchkuln Road,
Mew Dalhi.
3, D. N. 3. Yadav- 3/0 Deepa Singh Yadav,

Signal In@p““EU|ﬂ
Morthern Raillway,
Lucknow.

4. Aavinash Narayan Lal
5/0 J. ™. Lal,
Working as Jijnrl Inspactor (D),

Northern Railway, ..
Shahjahanpur. . mpplicants
{ By Shri 8. K. 3awnnsy, Advocats ) L
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1.  Union of India through
Secreltary,
Railway Board,
- Frail Bhawan,
NMaw Delhi.
P Gensral Manager,
Northern Railway,
Baroda Housa,
Mew Delhi. c e . Raspondesnto
0 R D E- R (ORAL)
Shr; Justice K. M. -sgarwal, -
CThe laarned counsal for the aéplicanta wants Lo
.w1tho“ aw this applicaticon with liberty to file a fiosh
application, in visw of  _tha fact that e
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representation  of the applicants has besn sent by the

second raspondent to the first respondent and the same

is undar consideration of the first respondent. )
Praver allowed.
doccordingly, the 0.A.  is dismissed as withdrawn
with liberty to file fresh application.
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{ K. M. agarwal )
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